By Advocate Mr. TRM | Khan SCGSC'

CENTRAL ADMIRISTRATIVE TR sauw
" EREAKULAN BERCH :

Comimon Orderin

0.7 H08.327/2007, 365/07. 306/47 and 307/07

Dated Thursday the 23'¢ day of August, 2007,

CORAM : |

O.A. 801327107

Mini 8.

Saction Cfficer (adhoc), »
Office of the Accountant General (A&E) Kerala,
Branch Office, Trichur

-Residing at No.28/983, Plakkat Lane, Trichur. ... Applicant
By /«cfvovate Mr T.C.G. Suia”}y :
b Vs, o .
1 Union of india represented by

Complirolier & £ udﬁor General of india
New Delhi

7 The ﬂcmtm*am Czpnerax A&E:t Ker‘ala
' Tht:umnanthapuram

3 Antony Flemmy ’\Aathew _ ,

. Senior Accountant, presently in rhp
Office of the /-‘account'mt General (A&E) Kera
Trichur, Kerala.

k] :

l

C.A Mo 305/07

PG Javakumar
Section Cfficer(ad-hoc),
Office of the Accouriant General (ALE) Kerala,

Kaloor; Emakularn :
V@"‘?s(ﬂﬁﬁ at Mo.C-10, Accountant General's . !
Cffice Staff Cuiarters, Kaloor, Ernakulam. L Applicant,
By Advocate Mr.T.C.G. Swamy

' Vs, | | i
1 Union of india represenied bv i

Comptroller & Auditor General of India {
Mew Delhi "

v’

Pe pondents:

L e e



0. A No.:206/07
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2 . The Accountant General ARE), Kerala
Thiruvananthapuram

2 Anlony Flemmy Mathew - N
. Senior Accountant, presently in the !
Office of the Accountant General (A&E),Kei a%a,

Trz chur, IKerala ... Respondants

by Advocate . fP’\ﬂ I Khan SCGSCIR 1&2)
WS Radhaknshnan (R-3) ’

V.5.8ant noshkumar

- Sr Accountant,

(o8

Ofo AG (A&E), Kerala, Kalcor, Emakulam
Residing at No.C-10, Accountant General's |
Office Staff Quarters, Kaloor, Ermakulam. ‘..Appticant;

By Advocate Mr.T.C.G.Swamy .
Vis. S “ i

1 Union of India représpmed by -
Comptreller & Auditor General of india -
New Delhi ! ‘ -

2 vThe Accountant General ;A&E), Kerala
| Thiruvananthapuram

Antony Flemmy Mathew

Senior Accountant, presently in the

Office of the Accountant General (A&E), Kemm
Trichur, Kerala

4'  Johny Mathew
- Sr.Accountant, :
Office of the Accountant General (A&E) Kerala,
M :in Office, Thiruvananthapuram. ' ...jRespondents

By Advocate ! Mr.‘}'Pi\/I | Khan SCGSC(R 142)
Mr.S.Radhakrishnan (R-3)



tee

0O.A.Mo.:307/07

N.AViswajit

Sr.Accountant,

Office of the Accountant General (A&E), Ke nfa

Kaloor, Ermnakutam.

Kesiding at Padakkara House,
-Sree Krishna Temple Road, Kumbalangi, 4

Kochi-662 007, ... Applicant.

By Advocate Mr. TCG. S»/amy

Vs,

s

Union of India renresa ated n\
;"(“cmpfro;aar & Auditor Ge_wera% of india
 New Dethi

N

The Accountant General AAE), Kerah
T‘uruvanantnapu am '

2

' Pniorxy%em'ﬂv Mathew ; o
Senior Accouniani, presentmn the ! ' -
Dffice of the Az,ccuntunt Gen a! (A&E) Kera a
Trichur, Kerala

4 i\/ano;B
- Senior: Acccmtam
- Office of the Accountant General. {(AR&EY, Kerala,
- Kottayam: . Rearvmdame

Esy ﬁo\mfate M. TEM | Khan oLC’""“{R 1m_)
Mr 8 Radhakrishnan (R -3)

: he appiication mvmg oe@n ned{d on-23.8.2007 the Tribunal, on the same
: ay delit rred the nouowmg :

'{QRDER}
Hon'bie Shri Geo Paracken, Judicial Mernber

Aa h@f@ (zAs are identical in nature All the applicants are
:»dgﬂevm by the very same- /\nnpvur@» ﬁx« i Section: i Ordér dated 3/5/2007

by which they have been transfez‘red to different sz.auc}ns. Counsel for

TTT—
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Appiicants has fairly submitted that their Qrievances a‘ri belng soried out
by the espondents mcsmsﬂves and ne would like to wunorawn these CAs.

The respondents counsel has no objection for this cou irse of action.

Accordingly all thesejfour, f(f)/%‘s are dxsmiqsed as withdrawn.

[here shalii be no orders as to costs.

GEORGE PARACKEN
JUDICIAL | JEMBER

app .



